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FT.3T. 3702(37).—F~= 1T TLHT 7, THT TN AfA=ad, 1956 (1956 FT 48) (o =od za
THTA 3h ATAHIT Fgl TAT g) I g7 3F il ITART (1) *F FT FHT AT T2 AT T F q5F
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FT "SHT" 3T "SI R AT AT 2rAT § TERTIera AT AT o

STt TAH ITTAFTET T G 37 % dgd I A9 I g2 g, e 9% fF=m fFm maw € i
39T 3T =9 9 fAver= B T

S HETH AT 7 3h STTAHIH il &TeT 3% il STLTT (1) F AT H, Fea T TRl STqAT
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qdA: A, el ALY, TAT ITIAFLT il Ih TS T T S U2 ST I<h AT AR o0l &T<T 39
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TATh TSI o oI SISie 36T ST A1 T
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ECIKEIE]
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6 336 for e

0.0556

1438/336/2
(FqHTT T+IT 808 )

st fie T
TTHATT [ ATATHE
1/2 T =t
IEGIRECELE
St O 9 YT,
A=t IO T2
FHT T TTHATT T
T qHATT 1 /2
T AT

336 Min

7 337 o+
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337/2 (ZqhTeT qHIT

808 ) T[¥Siia f#g
T AT T
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[EEELERSIEREK]
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8 381 for e
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381/1, qaa f¥iz -
FIAA THg AT
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EUREEEAE
AT ATieeg

382 Min

Total 0.2908

[T. /. 13001/NHAI/PIU/AMB/3D]
g FHE, ATaE

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 13th August, 2025

S.0. 3702(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 2074(E) dated 09 May 2025, published in the Gazette of India, Extraordinary, Part I, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule
annexed to the said notification for building (widening/four-laning, etc.), maintenance, management and operation
of NH152 in the stretch of land from Km. 0 to Km. 42.5 (AMBALA) in the district of AMBALA in the state of
HARYANA

And whereas the substance of the said notifications has been published in “Jagmarg” and “Times of India”
both dated 24 May 2025; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land

specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH-152 in the stretch
of land from Km. 0 to Km. 42.5 (AMBALA) in the district of AMBALA in the state of HARYANA

|State: HARYANA ||District: AMBALA |
SI. No. [|Survey/Plot Number|| Type of Land |[Nature of Land Area Name of Land
(in Hectares)|| Owner/Interested
Person
L 1 | 2 | 3 L 4 | 5 | 6 |

[Taluk: Ambala City

|Vi||age: Balana

1 118//14/2 Min Private Agriculture 0.0278||Jagtar Singh son of
Labh Singh son of
Dalip Singh 1/2 bhag,
Mrs. Surinder Kaur
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widow and Satbir
Singh son of
Bhupinder son of Labh
Singh har do sambhag
1/2 bhag vasideh .
118//14/2 Min

118//7/1 Min

Private

Agriculture

0.1012

Jagtar Singh son of
Labh Singh son of
Dalip Singh 1/2 bhag,
Mrs. Surinder Kaur
widow and Satbir
Singh son of
Bhupinder son of Labh
Singh har do sambhag
1/2 bhag vasideh .
118//7/1 Min

|Vi||age: M

atehari shekhana

3

26//10 Min

Private

Agriculture

0.0177

(Mutation No. 1145-
1190) Gurcharan Singh
son of Ram Singh son
of Bishan Singh
27196/479685 bhag,
Raghbir Singh son of
Harjeet Singh son of
Kartar Singh 44/1695
bhag, Avtar Singh son
of Nirbhay Singh son
of Ajmer Singh
9483059/290689110
bhag, Mrs. Sudesh
Rani wife of Ravinder
Singh son of Thakur
Singh 1/565 bhag,
Dinesh Kumar son of
Ramsarup son of
Baburam 13/3030
bhag, Mrs. Gurjeet
Kaur wife of Hardyan
Singh son of Labh
Singh 4459/20340
bhag, Inderjeet Kaur
wife of Dilbag Singh
son of Labh Singh
4459/20340 bhag,
Sumanlata wife of
Nirmal Singh son of
Thakur Singh
4459/10170 bhag,
Suresh Rani wife of
Ravinder Singh son of
Thakur Singh 1/565
bhag. vasideh.

26//10 Min

26//11/1 Min

Private

Agriculture

0.0051

11/1/1 Rajiv Bhushan
son of Bharat Bhushan
son of Girdhari Lal
1031/1578 bhag , Mrs.
Savita Bhushan widow
of Bharat Bhushan son
of Girdhari Lal
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HTLT =T TSI AT

547/1578 bhag .
vasideh .
26//11/1 Min

5 26//11/2 Min

Private

Agriculture

0.0076

11/2/2 Rajiv Bhushan
son of Bharat Bhushan
son of Girdhari Lal
1031/1578 bhag , Mrs.
Savita Bhushan widow
of Bharat Bhushan son
of Girdhari Lal
547/1578 bhag .
vasideh .

26//11/2 Min

|Vi||age: Landyali

6 336 Min

Private

Agriculture

0.0556

1438/336/2 (Mutation
No. 808) Gurjeet Singh
son of Ramnath son of
Lal Singh 1/2 bhag ,
Mrs. Shalini widow
and Gunjeev son and
Prerna, Anchal
daughters, Naresh
Kumar son of Ramnath
har char sambhag 1/2
bhag .

336 Min

7 337 Min

Private

Agriculture

0.0455

337/2 (Mutation No.
808) Gurjeet Singh son
of Ramnath son of Lal
Singh 1/2 bhag , Mrs.
Shalini widow and
Gunjeev son and
Prerna, Anchal
daughters, Naresh
Kumar son of Ramnath
har char sambhag 1/2
bhag .

337 Min

8 381 Min

Private

Agriculture

0.0101

381/1 Sukhdev Singh-
Karnail Singh son of
Bachchan Singh son of
Puran Singh har do
sambhag vasideh .

381 Min

9 382 Min

Private

Agriculture

0.0202

1440/382/1 Sukhdev
Singh - Karnail Singh
son of Bachchan Singh
son of Puran Singh har
do sambhag vasideh .
382 Min

Total||

0.2908||

[F. No. 13001/NHAI/PIU/AMB/3D]
SHAIKH AMINKHAN, Director
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